IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF MAY, 2025

ITUTION DISPOSAL CLOSING
S.No. KIND OF CASES !::3:?;: B LNBS 4 SB] TOTAL| FB] DB|  SB] TOTAL|BALANCE
MAIN CA SES: 01.05.2025 31.05.2025
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 14559] 0 10 200 210] 0 6 38 44 14725
2 CIVIL SECOND APPEAL 4885] 0 0 54 54] O 0 101 101 4838
3 EXECUTION FIRST APPEAL 105] O 0 2 2] O 0 0 0 107
4 EXECUTION SECOND APPEAL 23] O 0 0 0] O 0 0 0 23
5 CIVIL MISC. APPEAL 35099] 0| 106 496 602] 0| 103| 305 408 35293
6 CIVIL REVISION 752 O 0 66 66] O 0 71 71 747
7 CIVIL REVIEW 852 0 4 18 22] O 2 28 30 844
8 INCOME TAX REFERENCE 0] O 0 0 o] O 0 0 0 0
9 OTHER TAX REFERENCE 102 0 2 0 2] O 0 0 0 104
10 TAX CASES (0] 0] 0 0 o] O 0 0 0 0
11 CUSTOM APPEAL 241 0O 0 0 0] O 1 0 1 23
12 | INCOME TAX APPEAL 388] 0 9 0 9] 0 7 0 7 390
13 WEALTH TAX APPEAL 0] O 0 0 O] O 0 0 0 0
14 SALES TAX REVISON 751 O 0 7 71 O 0 17 17 741
15 TESTAMENTARY CASES 0] O 0 0 of O 0 0 0 0
16 COMPANY PETITION 5| 0 0 1 1 O 0 0 0 6
17 COMPANY EXECUTION PETITION 0] O 0 0 o] O 0 0 0 0
18 | COMPANY APPEAL 6] 0 0 0 o] o 0 0 0 6
19 COMPANY APPLICATION 114] 0 0 30 30] O 0 1 1 143
20 COMPANY SUIT 16] O 0 0 o] o 0 1 1 15
21 COMPANY LIQUIDN. CASES 34| O 0 0 0] O 0 1 1 33
22 ELECTION PETITION 9] 0 0 0 0] O 0 0 0 9
23 SPECIAL APPEAL (CIVIL) 34| 0 1 0 1 O 3 0 3 32
24 SPECIAL APPEAL (WRITS) 2492 0 192 0 192] 0 83 0 83 2601
25 CIVIL CONTEMPT 2829] 0 38 115 153] 0 20 21 41 2941
26 CIVIL WRITS 85445] 0| 329| 1847| 2176] 0| 206| 1439 1645 85976
27 RECRIMINATION PETITION 0] O 0 0 0] O 0 0 0 0
28 CROSS OBJECTION 653] O 0 2 2l O 2 4 6 649
29 CIVIL REFERENCE 5] 0 0 0 0] O 0 0 0 5
30 CIVIL TRANS. APPLICATION 134] 0 0 52 52| 0 0 27 27 159
31 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 79] 0 0 2 2l 0 0 1 1 80
TOTAL (A) 149395| 0| 691| 2892| 3583| o| 433| 2055| 2488| 1 50490
CRIMINAL SIDE:-
1 MURDER REFERENCE 2] O 0 0 0] O 0 0 0 2
2 CRIMINAL APPEAL 33361] 0| 51 382 433] 0 7| 106 113 33681
3 CRIMINAL REVISION 12350] 0O 0 216 216] 0 0| 414 414 12152
4 CRIMINAL MISC. PETITION 251211 O 0 839 8391 O 0| 628 628 25332
(U/S 482 CR.P.C.)
5 CRIMINAL MISC. BAIL 3086| O 0 1436| 1436] 0 0| 1273 1273 3249
(U/S 438 & 439 CR.P.C)
6 CRIMINAL CONTEMPT 251 O 2 0 2] O 0 0 0 27
7 CRIMINAL REFERENCE 4 0 0 0 0] 0 0 0 0 4
8 HABEAS CORPUS 35| 0] 63 0 63| O 55 0 55 43
9 CRIMINAL LEAVE TO APPEAL 973|] 0 1 22 23] 0 2] 105 107 889
10 CRIMINAL WRITS 1467] O 17 169 186] O 20| 274 294 1359
11 CRIMINAL REVIEW 0] O 0 1 1 O 0 0 0 1
TOTAL (B) 76424 0| 134] 3065| 3199] o 84| 2800| 2884 76739
TOTAL (A+B) 225819| 0| 825| 5957| 6782 o| 517| 4855 5372 227229
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF MAY, 2025

PREVIOUS INSTITUTION DISPOSAL CLOSING
S.No. KIND'OF CASES IBALANCE =5T DBl SB| TOTAL|] FB] DB] _ SB| TOTAL|BALANCE
MISC. CASES ::- 01.05.2025 31.05.2025
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 [BAIL IN CRIMINAL APPEAL 5091] o/ 63| 183| 246] 0| 22| 307 329 5008
2 [BAIL & STAY IN CRL.REVISION 4388| 0 0 146 146 O 0| 262 262 4272
3 |BAIL & STAY IN CRL.MISC.PET. 25044] O 0 756 756] O 0| 422 422 25378
4 |BAIL&STAY IN CRL.TRAN. PET. & CR 1635] 0 2 143 145 0O 2| 243 245 1435
5 |BAIL & STAY IN CRL.CONT.PET. 0] 0 0 0 o] o 0 0 0 0
6 |BAIL & STAY IN CRLLA 12| 0 0 1 11 0 0 0 0 13
7 |CRIMINAL MISC. APPLICATION
(Arising over Crl. Main Cases) 1150] © 2 54 56] O 2 90 92 1114
TOTAL (C) 37220 o] 67| 1283] 1350 0O 26| 1324 1350 37220
2 | CRIMINAL TRANSFER 82| 0 0 12 12| O 0 34 34 60
3 | STAYIN HABEAS CORPUS 4] 0 0 0 o] o 0 0 0 4
TOTAL (D) 86| O 0 12 12| O 0 34 34 64
TOTAL (C+D) 37306 o] 67| 1295] 1362] 0] 26| 1358] 1384] 37284
TOTAL (A+B+C+D) 263125| o| 892| 7252| 8144| o] 543| 6213 6756] 264513
[ |CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
| 1 [STAYINI. T. APPEAL 43] o] 1 0 11 0 0 0 0 44
2 |STAY IN W.T. APPEAL / CUSTA 19] 0 0 0 o] o 0 0 0 19
3 [STAY IN O. T. REFERENCE 101] 0 1 0 1 0 0 0 0 102
4 |STAY IN S. T. REVISION 488] O 0 0 0] O 0 3 3 485
5 |STAY IN CIVIL IST APPEAL 5626] O 8 182 190] O 2 30 32 5784
6 |STAY IN CIVIL 2ND APPEAL 2321] O 0 50 50| O 0 49 49 2322
7 |STAY IN EXE. FIRST APPEAL 11| 0 0 1 11 0 0 0 0 112
8 [STAY IN EXE. 2ND APPEAL 22| 0 0 0 0] 0 0 0 0 22
9 |STAY IN C. M. APPEAL 9901] O 70 136 206] O 30 47 77 10030
10 [STAY IN CIVIL REVISION 678] 0 0 48 48] 0 0 60 60 666
11 [STAY IN CIVIL CONTEMPT 26] 0 0 0 o] o 0 0 0 26
12 [STAY IN SPL. APPEAL (CIVIL) 271 0 1 0 11 0 3 0 3 25
13 |STAY IN CIVIL TRANS. APPLN. 127] O 0 52 52| O 0 27 27 152
14 |STAY IN COMPANY CASES 22| 0 0 0 o] o 0 1 1 21
15 |STAY IN SPL. APPEAL (WRIT) 2211] 0| 155 0 155] 0| 62 0 62 2304
16 |STAY IN WRIT PETITION 60974| 0| 179| 1772| 1951| o] 147| 1001| 1148 61777
TOTAL (E) 82697| 0] 415| 2241| 2656| 0| 244| 1218| 1462 83891
2 | CIVILMISC. APPLICATIONS 4529] o[ 35| 301 336 o] 41| 170[ 211 4654
3 | CIVIL MISC. CASES U/S-5 13263| 0 131 315 446] o] 54| 371 425 13284
4 EXE. MISC.APPLICATION o] o 0 0 o] o 0 0 0 0
5 | LEAVE TO APPEAL TO S.C. 1 of o 0 ofl of o 0 0 1
TOTAL (F) 17793| 0] 166 616 782 0 95| 541 636 17939
TOTAL (E+F) 100490] o] s81] 2857 3438] of 339] 1759] 2098] 101830
TOTAL (C+D+E+F) 137796] 0| 648] 4152] 4800] o| 365| 3117| 3482 139114
GRAND TOTAL (ATOF) 363615] 0] 1473] 10109 11582] 0| 882| 7972| 8854 366343

Dt.: 10-06-2025 11:56
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